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Construction of Janata hotels at 
Delhi

2421.  SHRI SAMAR MUKHERJEE:

Will the Minister of TOURISM AND

CIVIL AVIATION be pleased to stale:

(a) whether the Government  are

considering  to  introduce  Janata

hotels at cheap rate in Delhi; and

lb) if so, the details thereof?

THE MINISTER OF TOURISM AND
CIVIL  AVIATION  (SHRI  PURU- 

SHOTTAM KAUSHIK) : (a) Yes, Sir.

It is proposed to construct a Janata

Hotel in Delhi.

(b) The main objective of thc Hotel

is to provide  clean and  comfortable

accommodation at as low prices as po- 

sft>le for budget tourists, both domes­

tic) and international, with an emphasis
on service. The Hotel will have accom­

modation provided in guest rooms for

at least two persons, with basic mini­
mum furniture. Most of the rooms will

have attached bath-room, a few will
be with shared bath rooms. Other faci­

lities proposed in the Hotel include a 

cafeteria, an inexpensive restaurant, a 
multi-purpose hall, a shopping arcade

•md space for locating State Tourist
Information Offices.

<'entrai assistance to State Govern­

ments for construction of Janata
hotels

2422. SHRI SAMAR MUKHERJEE:
SHRI NAWAB SINGH

CHAUHAN:

Will the Minister of TOURISM AND

nfVII, AVIATION be pleased to state.

Whether t’ic Government  will  con­
sider  if  the State Government ask

Central  assistance  for  the  con­

struction  of  Janata  Hotels  by  the
State Governments in case they are 
wot able to raise the funds by them- 
sdves from the State Financial Cor­
poration?

THE MINISTER OF TOURISM AND

CIVIL  AVIATION  (SHRI  PUKU- 

S1IOTTAM KAUSHIK): The questior.
of construction of Janata Hotels in thc
Central Sector and its providing assis­

tance to State Governments is under

consideration.  The matter  is under
discussion with the Planning  Com­
mission.

Conference of State Chief Ministers 
for advance Plan Assistance

,2423. SHRI MADHAVRAO  SC1N- 
DIA: Will the Minister of FINANCE

be pleased to state:

(a) whether a conference of State

Chief Ministers, for  advance Plan
Assistance over and above Plan Assist­

ance for 1977-78, was held recently
iii Delhi;

(b) if so, the outcome therein; anti

(c) the names of the States which, 

took part in the said Conference anc
views expressed by their Chief Minis­

ters?

THE MINISTER OF FINANCE AND

REVENUE  AND  'BANKING (SHRI
H. M. PATEL) :  (a) to (c). No Con­

ference of State Chief Minister wa& 

held to consider the question of grant
of additional advance Plan assistance
to States. Separate meetings were held
with the Chief Ministers/Finance Min­

isters  of  Andhra  Pradesh,  Assam, 
Bihar,  Gujarat,  Haryana,  Himachal

Pradesh,  Jammu & Kashmir.  Kar­

nataka,  Kerala,  Madhya  Pradesh

Maharashtra,  Meghalaya,  Orissa, 
Punjab.  Rajasthan,  Tamil  Nrfdu
Uttar Pradesh and West Bengal.  In

these meetings the States were urged
to mobilise additional resources, effect

economy in non-Plan expenditure, im­
prove  tax  and  non-tax  revenues,

speed-up  recovery  of  Government

dues, step-up collection 0/ small sav­
ings and take other suitable measures

to cover the gap in lesources for  the
Annual Plan 1977-78 due tn shortfall
in additional resources  mobilisation
and erosion in resources due to Cue 

concessions, relief to employees  anti
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ic,:d2rtaking of addition::! r,on-Plz.n 
financiai liabilities after fo1celi:.ntbn of 
the Annual Plan. N[any r.; r the St:11:.' 
Governments agreed to take thFsc 
deps anci L·educe the gar,·;; in resources. 
}1. was, however, found tha•: there 
would still be large uncovered gaps. 
'.?o enable the States to maintain the 
:approved Plan outlays and keep up 
ihe tempo of development, it was o.e­
dded that half of the residual gap m 
:resources should be covered by add.i­
·!10nal advance Plan a3sic:tance. The
:position will be kept Ui'lcler review.

Proposal for Simplifying Procedure 
for customs Clearance

2424. SHRI MADHAVRAO 
SCINDIA: 

SHRI M. RAM GOPAL

REDDY: 

Will the Minister of FINANCE be 
�leased to state: 

. (a) whether a proposal to amend 
�aws for simplifying �nd making 
quicker and easier procedure for 
customs clearance of passengers and 
cargo is under consideration of th2 
Government; 

(b) if so, the dJtai Is thereof: a:1d

lC) expected time by which the 
Jaws are to be amended? 

THE MINISTER OF STATE IN THE 
�lINISTRY OF FIN/'..NCE (SHR1 

:3ATISH AGARWAL) (a) tr: (c) . 'l'he 
Gove:-c1;-n,�nc h:;d appoint�d a 
Com­mittee to •.,cvi0.v: intcr-,1Ea tl1e 
rules. reguiatio:,s and p•·oci�dun•s 
,1p91yicr� to lntcrnation.0.1 passengers:: �1r.'1 
1.�_(··ir 1·1:!S­cug,: and �:J 1'(�:?VlTil·l�'11d !

DS1Sll!.'�3 :0 cA-rpedibe th� pace of  
(1e2�·:1rh.'2 of pa8senge1·s anrl t!'!ei.r 
1:-,�!f'fle!�". rrhe CV'm­mi�:tee h�s sfrl'2C 
.,�1ude �'.;1n� rscon�­:mendations which r:ri� 
h�ini c:·c.amined. 

Representation from a Mathematica! 
Institute of Fune (Maharashtra) 

2425. SHRI R. K. MHALGI: WiL 
the Minister of FINANCE be pleaS(,ct 
to state: 

(a) whether the Government have
received representation dated 4th · 
April, J 977 from Bhaskaracharaya 
Pratishthan-a mathematical institute 
of Pl.lne (Maharashtra) requesting 
the approval as Scientific Research 
Institute under Section 35(ii) of. 
Income-tax Act of 1961; 

(b) if so, what action have Govem-
11:ent taken or propose to take in we­
gard to the representation and when; 
and 

(c) whether the concerned have
been intimated aceordingly? 

THE MINISTER OF STATE IN TII.E 
MINISTRY OF FINANCE (SHR.r 
ZULFIQUARULLA): (a) Yes, Sir. A 
representation dated the 7th April; 1977 
was received from Bhaskaracharaya 
Pratishthan, Pune. 

(b) The Prntishthan has been ap­
proved under section 35 (l) (1i) of the 
Income-tax Act, 1961, vi.de Notifica­
tion No. 1997 dated 24th Seytember, 
Hl77. 

(c:) Yes, Sir. The Pratishthau l\as 
been intimated of the above approT..tl 
and they have also acknowledged the 
notification issued. 

Pro.iects in Kera)a for wmch Worid 
Bank assi5tance sought 

2426. SHRI VAYALAR RAVI: Wil'. 
the lVIin:st2r of FINANCE be pleased 
to state: 

(a) a brief outline of the projects
of Kerah for the execution of whiel:;. 




